BY FAX/SPECIAL MESSENGER/SPEED POST 

The Gauhati High Court AT Guwahati

(HIGH COURT OF ASSAM : NAGALAND : MEGHALAYA : MANIPUR : TRIPURA : MIZORAM AND ARUNACHAL PRADESH)

No.HC.VII-100/2010/11589/A

From:

Shri V.K. Chandak,

Deputy Registrar (Judl.-I),

Gauhati High Court, 

Guwahati.

To,

The Director,

National Judicial Academy,

Bhadbhada Road, Suraj Nagar, P.O. Bhopal-462044

Fax No.0755-2696904.

Dated, Guwahati, the 15th November, 2010.

Sub:- 
Nomination of Judicial Officers for NJA Programme Nos. P-373, P-374, P-375, P-376, P-377, P-379 and P-380. 

Ref:-
Letter No. NJA/REG(AC)/PRO-10-11/3681 dated 12th August, 2010


Sir,

With reference to the subject cited above, I am directed to inform you that Hon’ble the Gauhati High Court has been pleased to nominate Judicial Officers to participate in the NJA Programmes for the month of December, 2010 in the following manner:-

	Prog. No.
	Date
	Name of the Programme
	Target Group
	Proposed nomination(s)

	P-373 
	December 

3-5, 2010
	National Judicial Seminar for Subordinate Court Judges on Enhancing Timely Justice.
	Subordinate Court Judges
	1. Smti. Cordelia Dkhar, Asstt. Sessions Judge, East Khasi Hills, Shillong.

2. Smti. Moushumi De, SDJM(S), Tezpur, Sonitpur.

	P-374
	December 

3-5, 2010
	National Judicial Workshop for Subordinate Court Judges on Judgment Writing and Communication.


	Subordinate Court Judges
	1. Shri Kaushik Hazarika, Munsiff No. 1, Tezpur.

	P-375
	December 

3-14, 2010
	National Orientation Programme for Newly Appointed Civil Judges (Junior Division)
	Civil Judges (Jr. Division) within two years of completion of SJA Training (where Judges of this category are not available the junior most Civil Judges may be nominated)


	1. Shri Abdul Kader, JMFC, Cachar, Silchar.

2. Shri T. Lalhmachhuana, Civil Judge-cum- JMFC, Serchhip, Mizoram

3. Smti. Kerpa Meida L. Nongbri, JMFC, Shillong.

	P-376
	December 

10-12, 2010
	National Judicial Seminar for Subordinate Court Judges on recent developments in Commercial and Economic Law
	Judges presiding over civil cases
	1. Shri V.K. Singh, Munsiff No. 2, Silchar.

	P-377
	December 

10-12, 2010
	National Conference of Principal District Judges on Court, Case Load and Case Management


	Principal District Judges / equivalents (heads of the district judiciary)
	To be nominated later on.

	P-379
	December 

17-20, 2010
	National Judicial Workshop on Adjudication Management: Adjudication of Sessions Cases and Cases under Special Laws.
	Judges dealing with Sessions Cases and Cases under Special Laws
	1. Shri Veprasa Nyekha, Addl. Dist. & Sessions Judge, Dist.- Wokha, Nagaland.

	P-380
	December 

17-21, 2010
	National Orientation Programme for Newly Appointed ADJs
	Judges appointed to the DJ / ADJ level within the past three years and with at least ten years of service remaining in the judiciary.
	1. Smti. Hema Devi Bhuyan, Addl. Dist. & Sessions Judge, FTC, Kamrup, Guwahati.


Yours faithfully,

DEPUTY REGISTRAR

JUDL.-I

Memo No. HC.VII-100/2010/11590-11618/A dated 15th November , 2010.

